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THE HIGH COURT OF MADHYA PRADESH @
WP-5989-2018

(MENARVAN SINGI] Ny THE STATE OF MADH{ YA PRADES])

2
Gwalior, Dated : 23-03-2018 _
Shri H K. Shukla, leamed counsel for the petitioner.
Shri Yogesh Singhal. learned Govt, Advocate, for the
respondent/State.
Issue notice to the respondents on payment of process fce by
registered AD post within seven days, retumable in four weeks.
Meamvhile. parties shall maintain status-quo as it exists today.

Centitied copy as per rules,
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JUDGE

man Digitally signed by SUBASHL
MAN .
Date 20VE DI 11501 02 o

AN I Fan ateAd
wnGY TR



